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(5) The reports of two firms cover both
the Fertilizer and Heavy Water portions of
the project, white the report of the third
£irm the Heavy Water Project only. Each
of the fums has ed particular
processcs after considering several alterna-
tives,

P.E.P.S.U, Government Electricity
Scheme

1657. Shri Ram Krisben: Will the
Mintsier of lrrigstion and Power be
pleased to state:

(a) whether the Govertunent of PEPSU
had recently applicd for 2 loan for the
execution of thexr elecrricity scbeme; and

(b)Y if =0, the total amount asked
for snd the amocuat aanctioncd, if any?

The Deputy Minlseer of Irrigation
and Power (Sbri Hatbi) (a) ito (b).
The Guvernment of PEPSU have applied
for a loan assistanct of Rs. 50 lakhs for
finanAing the exptnditure oo 33 KV trans-
mission 1in¢s and local disaribution systems
in the Staie during 1956-57, out of which
aloan of Rs. 25 lakhs has been sanctiocned.

Ubnpecmpioyment
1658. Shri Ram Krishan; Will tbe
Minisier of Planning  be pleased  to
stare:

(a) the sssistance given bé the Ceat-
ral Governoxat 10 the State Governments
for their schemes to relieve unemployment
in 1955-56, Sta1e-wist; and

{b) the totsl number of persana emplo-
yed State-wise in each caicgory?

The Dcpuey Minimer of Planning
(Shzl S. N, Mishza): (a) A eepy of
the Staiemnent is Rmc&d an tbe Table of

the House. {Ses Appcndix X11, anp-xure
No. 571
{b) The information is not available.
Foreign Experts

1660, ShrlRam Krishans Will the
Minisier of Preducion be pland to
atate:

(a) the pumber of foreign cxperts
who are stll w in various fac-
tori<s under 1bt cooirol of the Minisgy
faclory-wist; and

(b) the steps to be taken to substi-
ngs them by Indian experts on these

potis?

The Minister of Prudacdad (Shri
K. C, RBeddy): (a% and (b). A saie-
mena is 1aid on the Table of the Fouse.
{S¢e Appenoix X1, spnexure No. sk}
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Ambar Cherkhea

1661, Shri Bbeckha Bbai: Wil rle
Minister of Production b pleased to
staie:

(a) whether Gavernment have any
proposal under aumsidcralion io intro-
duce more Ambar Cbharkbas in Sche-
duled arcas; and

(b) if not, whether Gavernment have
asscssed  the  possibiliti¢cs of inrroducing
Ambar Charkha inthe backward areas?

Tbe Miejater of Production (Shri
K. C. Reddy): (a) snd (b)., The
inwroducticn of Ambar Chaskl as is usualily
made by establishing Parisharzmalayas
for training spinnets end such Parishara-
malayas are generally opoed in areas
where response 15 satisfaciery. The Pro-
Bramme, however, has only been taken up
recerydy. M any scheme is received for
opening Parishar:maléyis in  Scleduled
arcas from the State Govemments, it
will reczive due consideraicon,

Residential Flats for Government
Employees

1662. Shri Krishanacharya Joahi: Will
the Ministar of Works, Houalng and
Supply be pleased 10 state:

(a) the total number of residential
fisws for the Central Government Em-
loyees campleted in Dclhi and New
Eclhi upto the ead of July, 1956; and

(h) the pumber of flars tbat arz¢likely
to be completed during the curtent year?

The Minister of Works, Hoaalng
and Supply and Commerce and Consu~
mer Inaustice(Saziler Swaran Singh)s
(a) 10,500 in the generai pool during (be
the ptried from April 1951 to 31-7-56.

{b) 2,992 from 1-8.5610 31-3-57.
Hazdicrafs Govds

1663. ShriKrishnacharys Joahi: Will
the Minisicr of Production  be pleascd
to sia.¢ the tolal vatue of handicyaf: goods

a®d for the All India Huwdicafu
usum guring the year 1955-56 and
1956-s7 & far?

The Mioister of Production  (Shri
K. C. Reaay): The totaivalue of handi-
crafis purchiagid for the All India Handi
criufis Mustcum during the years1955-56
and 1950-57 is as follows:—

Yoar Valus

195556 . . Rs. 17,773/
1956-s7 (Aptil to  August,
39s0) . . . Re. 87174





